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SHRI A. D. MANI: Sir, may I ask the 

Minister whether it is a fact tliat the so-called 
Generals of the Nagaland Army and their 
soldiers are not part of any regular military 
formation ? They do not wear any military 
uniform. They call themselves Generals and 
soldiers and appear to be fugitives of India  in 
Nagaland. 

SHRI DINESH SINGH: I said at the very 
beginning that we do not recognise any 
Generals or any Ministers of tlie Underground  
Nagas, 

S'AREA OF INDIA 
 *J97. SHRI  PITAMBER DAS:J 

DR.   BHAI   MAHAVIR: SHRI J.  P.   
YADAV: 

SHRI SUNDAR SINGH BHAN-
DARI 

SHRI MAN SINGH VARMA: 
SHRI PREM MANOHAR: 
SHRI RATTAN LAL JAIN: 

Will the PRIME MINISTER be pleased to 
state: 

(a) the total area of India as in 1934 as on   
tst  November,   1947     and  today; 

(b) if there is a difference in these three 
figures, what is the extent of the difference 
and  the  reasons  therefor  in detail; and 

(c) the total area of Indian islands in 
the past and at present?] 

§[THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SlNGH) : (a) and 
(b) The total area of India as in 1934., 
according to the then programme of survey, 
was 40,81,339-3 sq. kilometres. Following the 
Partition of India new area figures had to be 
worked out. The area figures have not been 
computed as on 1st November, 1947. Tlie 
present area of India is given as 32,68,090 sq. 
kilometres. 

tTransferred   from   the  a6th   February 1969, 
*The   question    was actually asked on the floor of the House by Shri Pitamber Das. [  ]  
English translation. 
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The difference is due to changes in the 
territory of India since 1934, and improved 
techniques of survey. 

(c) The figures for 1934 do not give all the 
island areas separately. Detailed aerial surveys 
are now being conducted to ascertain   the  
areas  accurately.] 

 

MR. CHAIRMAN: It is wrong, it is wrong. 
Mr. Rajnarain, if you have used the word 
"traitor", it is wrong. 

 

 

I   TeJl  me   the    number  of these 
islands. 

SHRI PITAMBER DAS: You can give me 
any figure without fear of a contradiction. 

SHRI OM MEHTA:   What is the point of 
order. 



2363 Oral Answers [6 MARCH 1969] "> Questions 2364 
 

SHRI DINESH SINGH: I do not know why 
the honourable Member is making a deliberate 
attempt to confuse the whole issue. He is 
deliberately wanting to derive some kind of an 
advantage for himself and his party. I do not 
know why ? That is not the issue. What I have 
been asked is not the border delineation. I have 
been asked what the area of India is on a 
particular date, and I have given the reply. 
Then I have been asked as to what is the 
number of islands that are under our territorial 
waters. I explained to the honourable Member 
and he was tn/ing to understand when this 
honourable Member tried to get up and 
confuse the issue. There are many islands big 
and small, some just jutting out of the waters, 
certain islands along our coast, some near and 
some at a little distance, and we arc making an 
accurate survey of all of them. But this does 
not mean that we are not conscious of our ter-
ritories, that we are not conscious of our 
territorial   waters. . . . 

(Interruptions) 

SHRI M. M. DHARIA: Mr. Chairman, Sir, 

I am here tn support some part of the point of 
order of Mr. Rajnarain, not the whole of it. His   
charges against the Minis- 

ter that he is unpatriotic and all that, they are 
not proper charges. Tt is not fair. . . 

SHRI RAJNARAIN: It is for the Chairman 
to decide. 

MR. CHAIRMAN: We should not make 
allegations of character which do not deserve to 
be made. I would like you to enhance yourself 
in your own mind by not going this way and 
making some charges. You are putting no doubt 
important questions; but making charges saying 
that one is a traitor and all that, that will take 
away the importance of the question. 

 
SHRI M. M. DHARIA: Mr. Chairman, on a 

point of order. I am not yielding. 

 
MR. CHAIRMAN: Please sit down, please 

sit down. Mr. Rajnarain. , . 

 
MR. CHAIRMAN: I want to tell you this. 

Mr. Rajnarain's question may be relevant, but 
unnecessarily his calling Members by names 
takes away the dignity. Apart from that, all are 
honourable Members here and arc patriots 
belonging to all parties. There is no question 
about it. 

SHRI M. M. DHARIA: Sir, I said I am 
supporting part of the point of order raised by 
Mr. Rajnarain. We expect and this House 
expects from the honourable Minister that the 
Government should be in a position to know 
what are the number of islands which belong to 
this country of ours. Now he is saying,"We are 
making a survey". This shows that the 
Government is still not aware what our own 
territory is. I feel, Sir, that it ia a very serious 
matter. Instead of making any such statement 
today let the honourable Minister take his time, 
but we would like to know what the exact 
number of our islands is. By  this  time  the  
Government should  be 
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in a position to know what the number of our 
islands is. It reflects seriously on the 
Government. 

SHRI DINESH SINGH: Now that the 
honourable Member has given me another 
opportunity to clarify the position, so far as the 
boundary of... 

SHRI PITAMBER DAS: Sir, let me put my 
question. 

MR. CHAIRMAN: Let him explain. 1 shall 
allow you. 

SHRI DINESH SINGH: So far as the the 
boundary of a country along the water is 
concerned, it is the territorial water, not the 
line linking islands. The islands falling within 
our territorial waters are our islands. 1 was 
trying to say . . . (Interruptions) . . . I had tried 
to mention that we have about 1,300 islands. 
Some are very small, some arc big. Depending 
upon our resources, we have been trying to 
make a more accurate survey of this and 
therefore I wanted to leave this position in the 
minds of Members that these are there. Some 
of them are just rocks jutting out and there are 
islands with specific areas. We are going into it 
with the latest techniques available. We are 
going to make a survey as in the case of land. 
It is a process in which the latest technological 
development is employed like aerial 
photography, to assess more accurately, but 
according to our present estimates, I said we 
have 1300   islands   in   our   territorial   
waters. 

SHRI M. M. DHARI A: My point oi order 
remains. There are countries like Ceylon 
which are, that way, within the territorial 
waters also and naturally we should be in a 
position to know the exact number of islands 
within our jurisdiction and from that point of 
view I wanted exact information from the 
Minister. 

SHRI DINESH SINGH: That is what 1 was 
trying to say. We have the Islands of the 
Andamans and the Nicobar Islands. They also 
create territorial waters around them. 
Therefore each small island has to be 
measured and has to be assessed. That is why I 
said that while we have an idea of our 
boundary as such, the exact number, according 
to us. is this. As more survey is carried out we 
may have a more specific number. 

SHRI PIT AMBER DAS: What was the 
number of islands that we inherited in 1947? 
You may be still finding out, I can unerstand 
that. But what was the number   that   we   
inherited   in    1947? 

SHRI DINESH SINGH: We did not inherit. 
They were our islands. Where is the question 
of inheritance? You say as if somebody gave 
them to us. That is not  the position. 

SHRl PITAMBER DAS: Ihe British 
Government, when il quit office, left certain 
things for us. I want to know what was the 
number when they left this country in 1947? It 
is 21 years now. Let us know the number at 
that time. 

SHRI DINESH SlNGH: 1 cannot say what 
was the number when the British left because 
we have now a more accurate assessment of 
our position in the sea. 

MR. CHAIRMAN : The whole trouble is 
this. There are nearly 9 Members who have 
put this question. Those who are not here in 
the list ave taking a greater part than those 
who have put the question originally. 

 
SHRI ARJUN ARORA: He has put half a 

dozen questions. Your rule is only two 
questions. 

MR. CHAIRMAN: It is an exceptional 
matter wherein so many people got up and 
therefore, I am lenient to see that enough time 
is given, 

SHRI PITAMBER DAS: That proves     the   
importance    of   the     question. 

 
MR. CHAIRMAN; I would suggest that this 

is a matter where there seems to be some 
confusion and in order that the Government 
may reply properly about it, if necessary I shall 
put in some time for it to know exactly the 
position of the Government. In a confused 
state if we give information it is dangerous for 
us. 

SHRI DINESH SINGH:      With due 
respect,  may  I  say that the Government 
is not confused in this issue. 

MR. CHAIRMAN: There is some 
confusion on account of the various questions. 

SHRI PITAMBER DAS: Ihe replies are  
confusing. 
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SHRI RAJNARAIN:    On   a   point of 

explanation. 

 
SHRI AKBAR ALI KHAN:     Mr. Das 

is on his legs. 

MR. CHAIRMAN: There is no imputation at all 
against the Government. Since some confusion arose 
here out of so many cjuestions and supplementaries, 
I wanted that we should guard ourselves in a 
question like this. Next  question. 

DR. BHAI MAHAVIR: There are certain' things   
which   we   want   clarified. 

MR. CHAIRMAN: On a question like this, you 
go and talk to the. Minister and he will be glad to 
discuss it with you. There is no confusion on the part 
of the Government or the Minister; but the overall 
confusion is there. 

SHRI PITAMBER DAS: There is confusion   in   
the  reply. 

 
MANUFACTURE  OF ART  SILK YARN AND NYI.ON 

YARN 
•296. SHRI A. G. KULKARNI: Will the Minister 

of FOREIGN TRADE AND SUPPLY    be pleased 
to state   : 

(a) the capacity for which licences were granted 
upto the 31st December, 1968 to manufacture Art 
silk yarn and nylon yarn and the names of the firms 
to which they   were   granted   and   their   capacity; 

(b) whether these firms are supplied with 
imported raw material, and if so, the value of such a 
supply made during the years  1966-67 and   1967-
68; and 

(c) whether there is any control on the 
distribution of the end products? 

THE MINISTER OF FOREIGN TRADE AND 
SUPPLY (SHRI B. R. BHAGAT; : (a) A statement 
giving the required information is laid on the Table 
of the House. 

(b) Yes. Sir. The value of the import licences for 
raw material issued in 1966-67 and 1967-68   is as 
under: 


